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to the Committee on the 

 MINISTER    OF    'STAT&    IN    THE 

MINISTRY    OF    PARLIAMENTARY 

AFFAIRS (SHRI DILIP RAY): Sir, I move the 

following Motion:— 

"That this House concurs in the 

recommendation of the Lok Sabha that the 

Rajya Sabha do agree to nominate seven 

Members from Rajya Sabha to associate 

with the Committee on Public Undertakings 

of the Lok Sabha for the term ending on the 

30th April, 1999 and do proceed to elect in 

such manner as the Chairman may direct, 

seven Members from among the Members 

of the House to serve on the said 

Committee." 

The question was put and the motion wai 

adopted. 

 

MOTION   FOR   ELECTION   TO   THE 

COMMITTEE ON THE WELFARE OF 

SCHEDULED CASTES AND 

SCHEDULED TRIBES 

THE MINISTER OF STATE OF THE 

MINISTRY OF COAL AND THE MINISTER 

OF STATE IN THE MINISTRY OF 

PARLIAMENTARY AFFAIRS (SHRI DILIP 

RAY): Sir, I move the following Motion:— 

"That this House resolves that the Rajya 

Sabha do join the Committee of both the 

Houses on the Welfare of Scheduled Castes 

and Scheduled Tribes for the term ending 

on the 30th April, 1999 and do proceed to 

elect, in accordance with the system of 

proportional representation by means of the 

single transferable vote, ten Members from 

among the members of the House to serve 

on the said Committee." 

The question was put and the motion was 

adopted. 

SHRI ASHOK MITRA (West 

Bengal): Sir........  

SHRI JIBON ROY (West Bengal): 

Sir .....  
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                      Casts and Schduled Tribes  

MR. CHAIRMAN: Please sit  down.         
(Interruptions). Please sit down. (Interruptions). 
Please sit  down. I will call you  (Interruptions). 
As agreed, I will allow you one.Shri Gurudas  
Das Gupta (Interruptions).                     

SHRI JIBON ROY: They are deploying the 

Army. (Interruptions). 

�� ( �12 ��ह �
�+�

 �
 (>C� �3�L): ��, 
��� 
0 ������ �� �ह� ह1J …(c�*���)… 

MR. CHAIRMAN: Please sit down. 
(Interruptions). 

�� �	
2	 
(
� (>K���): ��� 
0 ��� ������ 
�� �ह� ह1?…(&���
	)… 

SHRI  JIBON ROY : They are  deploying the 
Army (Interruptions)  

MR. CHAIRMAN: Please sit  down. 
(Interruptions) 

�� *��	 �
�: -�.' 
� �0 
09 �*�� ह� �हB ह1J 
…(&���
	)… 

We want a statement. We don't want any 
speech. (Interruptions). 

MR. CHAIRMAN: Please sit down... 

(Interruptions). 

SHRI ASHOK MITRA: Are you going to run 
the postal services with the help of the Army? 
(Interruptions). 

MR. CHAIRMAN: Mr. Mitra, they met me in 

the morning and I allowed them. That is why I 

am calling Mr. Gurudas Das 

Gupta...(Interruptions). 

SHRI ASHOK MITRA: We want to know 

from the Prime Minister... (Interruptions). 

�� 	�07 �
�� ( �ह��): �-�� � �ह03�, ���� 
���� �� 7� ���� �� �*�� 3�J…(&���
	)… 

�� I��
� ��ह  E
�2 (�
*>^
	): �� हK��� �� 
…(&���
	)… 

MR. CHAIRMAN: Mr. Gurudas Das Gupta 

and Mr. Nilotpal Basu met me and I told them 

that I would permit them to raise this very issue 

which you are tming...(Iitterruptions). 
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SHRI S. VIDUTHALAI VIRUMBI (Tamil 

Nadu): Sir, this morning I sought your 

permission to raise the Cauvcry issue.. 

.(Interruptions). 

SHRI JIBON ROY: You are using Army 

against labour...(Interruptions) 

SHRI GURUDAS DAS GUPTA (West 

Bengal): Sir, I want to speak on this... 

MR. CHAIRMAN: What can I do? Your 

own party Members are not allowing you... 

(Interrup tions) 

�� ��
�1��
� 
��� (�:� �3�L): ��, �� ह�>� 
�� …(&���
	)… 

SHRI S. VIDUTHALAI VIRUMBI: Sir, 

there is a hearing in the Supreme Court on 

21st on the Cauvery water dispute 

...(Interruptions) We want to know what the 

response of the Central Government is 

...(Interruptions) We want some categorical 

assurance from the Government 

...(Interruptions) 

�� �	
2	 
(
�: ��, ��7�  � �&a� 
0 �ह�� 
�0��� 3� �MJ…(&���
	)… 

�� 	
��
� ( �ह��): �-�� � �ह03�, �ह�� 
���� ���� �� …(&���
	)… 

SHRI GURUDAS DAS GUPTA: Sir, 
I may be allowed to 
speak... (Interruptions) 

MR. CHAIRMAN: You decide amongst 

yourselves ...(Interruptions) 

�� * 
 )��	 5��
�� ( �ह��): ��, ���� ���� 
�� ह�>� �� �6�Q3 हOJ…(&���
	)… 

SHRI S. VIDUTHALAI VIRUMBI: Along 

with the pestal strike, this issue also should be 

taken up ...(Interruptions) We except some 

response from the Prime Minister... 

(Interruptions) 

SHRI ASHOK MITRA: You are going to 

run the postal services with the help of the 

Army! Is it what that the Army is meant for? 

(Interruptions) 

MR CHAIRMAN: Mr 

Thirunavukkarasu, please go to your seat 

...(Interruptions) 

MR. CHAIRMAN: Please go to your seats. 

(Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: Sir, 

the 21st is approaching. The Central 

Government has to submit a scheme to the 

Supreme Court. We expect a categorical reply 

from the hon. Prime Minister. (Interruptions) 

Sir, in spite of repeated requests, no action 

has been taken by the Central Government. 

(Interruptions) No action has been taken by 

the Central Government. Therefore, we want 

a categorical reply from the hon. Prime 

Minister. What are they going to do regarding 

the submission of a scheme to the Supreme 

Court on the 21st. (Interruptions) 

SHRI C.P. THIRUMAVUKKARASU 

(Pondicherry): Sir, the Government of India 

should submit a scheme regarding the 

Cauvery water on the 21st to the Supreme 

Court. (Interruptions) Sir, both the issues, the 

Cauvery water dispute and the postal strike, 

are important. (Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: What 

is the decision of the Central Government? 

That is what we want to know from the hon. 

Prime Minister. The 21st is approaching. 

(Interruptions) 

SHRI C.P. THIRUNAVUKKARASU: Sir, 
are they going to file a scheme 
(Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: Sir, 
both, the postal strike and the river water 
issues are important. One is for workers and 
the other is for agriculturalists. (Interruptions) 

SHRI GURUDAS DAS GUPTA: Sir, what 

should we do? (Interruptions) 

MR. CHAIRMAN: My dear, you decide 

amongst yourselves. (Interruptions) 

SHRI JANARDHANA POOJARY 

(Karnataka): It is nothing but fascism and 

dictatorship that you are using the Army. 

(Interruptions) 

SHRI C.P. THIRUNAVUKKARASU: As 

far as the Cauvery issue is concer- 
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ncd....(Inieiruptions) They have to submit a 

scheme on the 21st. (Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: The 

21st is approaching, Sir. The Central 

Government has to submit it. {Interruptions) 

SHRI NILOTPAL BASU (West Bengal): 

Sir, we want the Prime Minister to react to it. 

(Interruptions) 

MR. CHAIRMAN: Please. (Interruptions) 

let mc tell you...(Interruptions) Mr. Basu, 

please sit down. (Interruptions) Please sit 

down. (Interruptions)Please sit down. 

(Interruptions) Please sit down. 

In order to have an orderly raising of 

isssues, we had decided that the issue of 

postal strike and the other issues will be raised 

one by one. On that understanding, I asked 

Mr. Gurudas Das Gupta to speak. Before your 

own party member speaks, everybody rises to 

raise the same thing. I think you should have 

faith in your Members.  ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE (West 

Bengal): Sir, we want only the Prime 

(Interruptions) 

SHRI S. VIDUTHALAI VIRUMBI: Sir, in 
the morning I had requested for the 
suspension of the Question Hour. I had sought 
the permission to raise the Cauvery issue. But 
you directed me in your wisdom to raise this 
issue after the Question Hour. I am now 
seeking your permission. (Interruptions) 

MR. CHAIRMAN: Hon. Members, as I 

told you I would call you one by one. Before I 

ask one Member to speak, ten Members of the 

same party stand up.(/«-terruptions) 

SHRI JIBON ROY: Sir, the question has 

already been raised. Now, the Prime Minister 

should react. (Interruptions) 
 
�� �	
2	 
(
�: P����1� ��, ���� ���� �� 

�हB �0���� ���…(&���
	)… 

MR. CHAIRMAN: Please sit down. 

(Interruptions) 

   �� ��.9�. h�
ह�� (�	;.�): P����1� ��, �� 
*� �0��� �हB P�ह�� हO �0 �� ��� �0�/ 
� �ह� 
हO…(&���
	)… 

�� �	
2	 
(
�: ��, ह�  �*�3� 
��� हO  
 
���� ���� �� �0�� …(&���
	)… 

You explain why you sent in the Army. 

(Interruptions) 

SHRI JIBON ROY: It is the fate of the 

fundamentalist and communal forces that you 

have to rule with the help of the Army. 

SHRI NARENDRA MOHAN (Uttar 

Pradesh): It is better that you allow him to 

speak as per the direction of the hon. 

Chairman. (Interruptions) 

SHRI JOHN F. FERN ANDES (Goa): Sir, 
I am on a point of order. 

MR. CHAIRMAN: No point of order. As 

per the decision, I have asked Mr. Gurudas 

Das Gupta to speak first. Let me tell 

you(Interruptions) 

SHRI JIBON ROY: Gurudasji has not 

brought the Army. The Prime Minister has 

brought the Army...(Interruptions)... 

SHRI ASHOK MITRA: Mr. Chairman, Sir, 
normally, we abide by your rulings; normally, 
we don't misbehave. But, this is an issue 
which affects poor.... (Interruptions)... of 
india(Interrup-tions)... 

SHRI VAYALAR RAVI: (Kerala): The 
point is very simple, whether the Prime 
Minister is going to reply or not 

MR. CHAIRMAN: Mr. Ravi, I am very 

much concerned about the health of Shri 

Ashok Mitra. Your colleague, Shri Nilotpal 

Basu was also to speak and then if the 

Government wanted to respon-

A...(Interruptions)...ThaX was decided ... 

(Interruptions)... It means... 

�� �	
2	 
(
�: �1 ^M ��, �������� �� 
�0����J…(&���
	)… 

SHRI S. VIDUTHALAI VIRUMBI: Sir, in 

the morning, I sought your permission to raise 

the Cauvery issue. 
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SHRI VAYALAR RAVI: Mr. Chairman, 

Sir, the Leader of the Opposition is on his 

legs...(Interruptions)... 

SHRI NILOTPAL BASU: Sir, we don't 
want to speak because the Government is 
already aware of the issxie...(Interruptions)... 

MR. CHAIRMAN: Yes, the Leader of the 

Opposition. 

THE LEADER OF THE OPPOSITION 

(DR. MANMOHAN SINGH): Mr. Chairman, 

Sir, the whole House is agitated about this 

prolonged strike by Postal employees. The 

country is being put to immense 

inconvenience and it is of utmost importance 

that an amicable solution to this grave 

problem is found without any further loss of 

time. We, therefore, request the hon. Prime 

Minister to assure the House that the 

Government is alive to the gravity of the 

problem and that an amicable solution will be 

found without use of coercive methods 

involving the use of tbe Army. 

SHRl S. VIDUTHALAI VIRUMBI: Mr. 

Prime Minister, please respond to the 

Cauvery issue because that is also important. 

The Postal issue pertains to workers and the 

Cauvery issue pertains to agriculturists. 

...(Interruptions...) 

�� �	
2	 
(
�: ���� ���� �� �0� �ह� हOJ 
�1 ^MJ…(&���
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0…(&���
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Your Minister is having a confrontationist 

attitude. (Interruptions) She said categori- 

cally that shC! wants to sensitise' the Op-

position. (Interruptions) 

���2� �� 
 
�1ह
 (
(ह
�): �������� �ह03� 
�� �O �ह��  *��� 
�  ��� �ह 
ह�� P�ह�� हQ�  
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SHRI SANATAN BISI: We want only one 

sentence answer.  (Interruptions) M
 ह� P�~ 
P�ह�� हO  
 ��� 
� 7&����� �हB 
ह0��J…(&���
	) 

SHRI GURUDAS DAS GUPTA: Will 

the Prime Minister yield for a minute? 

(Interruptions) Our point is not on the 

question whether the strike is right or 

wrong. That is not the issue. We have 

discussed that. We shall not discuss that 

now. (Interruptions) The main point that 

has agitated the entire House is the 

decision of the Government to call the- 

military to break the strike. This is com 

pletely unprecedented. ( ...................Interrup 

tions......) 

THE MINISTER OF COMMUNICA-

TIONS AND THE MINISTER OF IN-

FORMATION AND BROADCASTING 

(SHRIMATI SUSHMA SWARAJ): Sir, 

(Interruptions) 

SHRI GURUDAS DAS GUPTA: We want 

on answer from the hon. Prime Minister  and   

not   from   Sushmaji.   My 

point...(Interruptions ........ ) My point is, it 

reminds us of the Emergency. (Interruptions) 

If the Government takes to this 
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repressive nicasure, they will meet the same 

fate as other people did. (Interruptions) 

SHRI JIBON ROY: Will they withdraw it 

or not? (Interruptions) 

SHRI GURUDAS DAS GUPTA: If the 

Government takes to this repressive measure, 

they will meet the same fate as other people 

did. (Interruptions) 

�-
 �0  	02
 (�� 
��1�� ({2): �3� ��ह�, 
��l� M
 ��� 
ह�� ह1J ��l� 7� ��� �� M���~ 
ह1…(&���
	) 

���2� �)��
 >��
*: �ह03�, ���� ,�5� ��0� 
���  3MJ…(&���
	) 

SHRI SIKANDER BAKHT: You cannot 

interrupt the House proceedings. (In-

terruptions) They cannot dictate to the House. 

(Interruptions) They cannot dictate to the 

House. (Interruptions) 

SHRI DIPANKAR MUKHERJEE: You 

call the Army here. (Interruptions) You call 

the Army here also. (Interruptions) If you 

want to throw us out, throw us out. 

(Interruptions) 

SHRI SIKANDER BAKHT: You cannot 
dictate to the House. (Interruption-i)You 
cannot dictate to the House. What is this? 
(Interruptions) 

SHRI NILOTPAL BASU: You call the 

Army here also. (Interruptions) 

SHRI SIKANDAR BAKHT: You cannot 

dictate to the House. (Interruptions) 

THE MINISTER OF POWER (SHRI R. 

KUMARAMANGALAM): I do not think it is 

proper. (Interruptions) 

SHRI SIKANDAR BAKHT: They cannot 

deprive the Minister from speaking. 

(Interruptions) You cannot dictate to the 

House. (Interruptions) 

4�. 
�*� �) �
� �Qह��
 ( 3m��): �������� �� 
�ह�� �हB �0� �
��J(&���
	) 

 

SHRI J. CHITHARANJAN (Kerala): Sir, the 

hon. Prime Minister has started giving a reply. 

Let him complete 

...(Interruptions)... 

SHRI JIBON ROY: Sir, the person who 

was across this side of this House is standing 

there...(Interruptions)... 

SHRI SIKANDER BAKHT: Sir, the 

Minister wants to give the facts. Kindly allow 

her to say...(Interruptions)...You cannot stall 

the House like this...(Interruptions)... 

SHRIMATI SUSHMA SWARAJ: Sir, I 

have not called the army...(Interruptions)... 
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��13 ({2: �0 �� �
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SHRI JIBON ROY: This is the face of 

fascism. This is the real face of fascis-m... 

(Interruptions)... 
 
�� �8� 
0 P�ह��  3$� �ह� हO…(&���
	) 

SHRI O. RAJAGOPAL (Madhya Pradesh): 

Sir, their only objective is to stall 

the.(Interruptiom)... 

SHRI TRILOKI NATH CHATUR-VEDI 

(Uttar Pradesh): Sir, the policy of the 

Government is.(Interruptiom)...The hon. 

Prime Minister is kind enough to 

reply.(Interruptiom)....The hon. Prime 

Minister is kind enough to reply at the behest 

of Mr. Gurudas Das Gw^ta...(Interruptions).. 

There are disturbances even hen the hon. 

Prime Minister speaks ...(Interruptions)... 

 †[ ]Transilteradon in Arabic Script 
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SHRI    NILOTPAL   BASU:   We  are  not 

Interfering ........(Interruptions) .......  Let    the 

hon. Prime Minister complete his speech. 

SHRI O. RAJAGOPAL: Let the hon. 

Minister reply about calling of 

army.... (Interruptions)........ 

SHRl S. R. BOMMAI: Sir, I am on a 

point of order ........... (Interruptions)........ 

MR.      CHAIRMAN:      Please      sit 

down.... (Interruptions) ....... Please sit 

io^n....(Interruptions) .......... No,   no   point 

of order. The whole purpose of what the 

hon. Members from the Opposition are 

saying is, the Minister, as has appeared in 

a section of the press, has said that they 

will use army, and I also thought it so. 

now, in fairness to parliamentary 

democracy and system, when the charge 

is against a Minister, and if you do not 

allow that Minister to speak, it is 

antiparlimncntary and anti-democracy. 

...(Interruptions)... No, please 

...(Interruptions)... No. 

...(Interruptions)... The House stands 

adjourned till 5 o'clock. 

The House then adjourned at twenty-nine 

minutes past twelve of the dock. 

5.00 P.M. 

The House reassembled at five of the 

clock. 
The Deputy Chairman in the Chair. 
 
G$�-
$
2: ��� ह� ��…(&���
	) )���, 

�1 ^MJ…(&���
	) 
 

SHRI RAMACHANDRAN PILLAI 

(Kerala): There is not even a single 

Minister, Madam.... (Interruptions) ..........  

THE DEPUTY CHAIRMAN: Just 

one second ....(Interruptions)............  

SHRI MD. SALIM (West Bengal): 

Madam, it has never happened in the history 

of Parliament ...(Interruptions)... 

THE DEPUTY CHAIRMAN: I think, 

the quorum bell was not there 

.... (Interruptions) ......  

SHRI MD. SALIM: The manner in 

which these people are trying to 

.... (Interruptions) ......  
 

�� ��घ 
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SHRl NILOTPAL BASU (West 

Bengal): Madam, this is pro-Parliament 

....(Interruptions) ........This is pro- 

Parliament. You please give a 

ruling...(Interruptions)...We want to 

know ...(Interruptions)... 
 
THE DEPUTY CHAIRMAN: Are you not 
tired since morning; The main thing is that the 
quorum bell did not ring. Generally, when the 
House convenes, there is a quorum bell. 
Perhaps the Minister did not know that you are 
here ...(Interruptions)...... (U~ *
h�0…(&���
	) 

1  ���a  � �&a� -� � �M हOJ…(&���
	) 

 

SHRI VAYALAR RAVI (Kerala): 

Madam, before the adjournement of the 

House the prime minsiter was making a 

statement and he was responding to the 

points raised by the Members from this 

side, regarding the reported deployment 

of Army to break the postal strike. The 

whole House was agitated over the use of 

the Army to break the strike, which goes 

against every norm of the Constitution 

and the Fundamental Rights. When the 

Prime Minister was speaking, Shri 

Gurudas Das Gupta wanted to seek a 

clarification from the Prime Minster. He 

requested the Prime Minister to yield for 

a minute. The Prime Minster yielded 

when Mr. Gurudas Das Gupta was 

seeking a clarification, the Minister of 

Communications stepped into the house. 

Thereafter, she insisted that she should 

speak. The Prime Minister could not 

complete his statement. That was the 

position         before         tl\e House 

adjourned ...... (Interruptions) .......  
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THE DEPUTY CHAIRMAN: I have seen 

everything on the television. ... 

(Interruptions)... 

SHRI VAYALAR RAVI: Let mc complete. 

Madam. My point is that the Prime minister 

left the House without completing his 

statement. Can a minister intervene like this 

and override the Prime Minister? Is it fair on 

the part of the Prime Minister to leave the 

house without completing his statement? So, 

Madam, we want a ruling from you that the 

Prime Minister should come back to the 

House and complete his sfatenicnt. 

SHRI GURUDAS DAS GUPTA: Madam, 
the point is like this ...(Interruptions) 

THE DEPUTY CHAIRMAN: No, no. 

First, I should identify you. I have not yet 

identified you. Let me first deal with one 

matter. I have to go by the papers that are 

before me, that is, the discussion or the 

working of the Environment and Forest 

Ministry. Is the House willing to discuss that 

or not? 

SOME HONOURABLE MEMBERS: No. 

THE DEPUTY CHAIRMAN: First, let us 
go in an order that is, one person at a time. 
There is no need for everybody to get up. I 
can ....(Interruptions) 

. ONE    HONOURABLE    MEMBER: Not 
until the postal strike is solved. 

THE DEPUTY CHAIRMAN: I can 

understand easily if one person gets up and 

says that. It carries as much weight as the 

opinion of the rest of the Members, unless 

there, is a voice of dissent. If everybody goes 

on saying the same thing if becomes difficult. 

Now, the Minister of. Communication is here 

(Interruption) There is no need 

....(Interruption) 

SHRI GURUDAS DAS GUPTA: I have a 

point of order. (Interruptions) 
THE DEPUTY CHAIRMAN: Let me first 
...(Interruptions). Let me first restore order;                     
then I will allow. ,-� >�
� 
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)*�7�a z� z\/� ����� 
�   �M z\/� �0 ह0�� 
P� हM �� ह�i� ��J �� �0� �1^ ��7M, )��� 
�1 ^M…(&���
	) �� �ह�� >�
0 ��� ��,  �� 
��
0 ह� ���� ����…(&���
	) 

���2� �)��
 >��
*: ,�� ��l� �0��� 3� �0 ��� 
ह� $5� ह0 ��M��…(&���
	) �� ��l� �0��� �0 
3� �M…(&���
	) �� ��l� �0��� 
� ��� �0 
3� �M…(&���
	) 

THE DEPUTY CHAIRMAN: I will call 

you. 

SHRI GURUDAS DAS GUPTA: 'I have got 

a point of order. (Interruptions) 

THE DEPUTY CHAIRMAN: Just one 

second please. Let me hear Mr. Gurudas Das 

Gupta. (Interruption). Have patience for your 

own colleagues. (Interruptions) I know, you 

have no patience for mc. (Interruptions) Please 

sit down. 

,�� ��b3�� �� 
0 �0��� 30 ��…(&���
	) 
>�
� ह0 ��M �0 �O ��
0 ���� �Q���…(&���
	) 
�� �1 ^M ��, *ह $K� हO �ह�� �� …(&���
	) 

�� E
	 �)e�
	 �

ह��(>C� �3�L): �Q�� ��� 

0 
ह�� P� हMJ �3������ �� �हB �M…(&���
	) 

THE DEPUTY CHAIRMAN: Do you want 

to open an argument? 

SHRI GURUDAS DAS GUPTA: I have a 

point of order. 

���2� �)��
 >��
*: >��-�� � ��, �O �ह 

ह�� P�ह�� हQ�  
 …(&���
	) 

G$�-
$
2: ��.�� ��, �� �1̂  
��7M…(&���
	) 

If you arc keen to discuss this matter and if 

you want to have points of order, then you 

should fell mc what you want to raise. But, I 

cannot allow five points of order or even two, 

because they will have no meaning. Let one 

point of order be there, because it is already 

there. Let him finish and after that, if you still 

want to say something, 1 will permit you. But, 

if you are going to have so many points of 

order, there will be disorder which we don't 

want. 
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�� �1 ^M �� *ह��…(&���
	) �� �1 ^M �� �ह�� 

…(&���
	) 

SHRI GURUDAS DAS GUPTA: The 
point of order is like this (Interruption) 

THE DEPUTY CHAIRMAN: I will allow 

you.  (Interruption) 

SHRI M. VENKAIAH NAIDU 

(Karnataka): The Chairman had asked the 

Minister of Communications to come and 

give her reply. Go through the record please. 

The chairman said this in the morning. 

(Interruptions) 

THE DEPUTY CHAIRMAN: You want 

me to get up five times. It is very tiring. But, I 

want to say one thing. When I stand, I think 

you realise that there is something serious. 

The main thing is this. I know what happened 

in the house, I saw it on the TV. I know what 

ruling the chairman gave. (Interruption) I will 

permit you. 
 
���2� �)��
 >��
*: �1\�,  \&
L� z� 

)*�7�a z� z\/� 
�   �M 
� D �P� ह� �हB 
ह1…(&���
	) �� ��l� 2  ��a �0 
3� �M…(&���
	) 

THE   DEPUTY   CHAIRMAN:   I     will 

allow you.........(Interruptions)  I   will   allow 

the Minister. (Interruptions) What is this 

'No' ? Don't you want me to speak? 

(Interruptions) Then the 'No' was not for 

the Chair. Please ....(Interruptions) Mr. 

Gurudas Das Gupta had requested me 

for a point of order. Now, what 

happened in the morning? The House 

was adjourned. Now, the House has 

resumed. We were to discuss the 

Environment and Forest ministry. The 

House has decided not to discuss this and 

to continue to discuss what was left over. 

So, Mr. Gurudas Das Gupta, please 

make your point of order very briefly. I 

would request everybody 

....(Interruptions) If you want to discuss the 

matter on a point of order, let us put it on 

record that we will only discuss points of 

order today. 

SHRI GURUDAD DAS GUPTA: Madam, 

my point of order is like this. There was a 

reference today regarding Government' 

decision, as reported in the 

 

 

press, that the Army is being called to sustain 

the postal service after it had collapsed 

because of the strike. When the reference was 

made, after the whole House was agitated and 

the hon. Prime Minister was requested to 

make Government's position clear, the Prime 

minister was on his legs. He had been making 

his submission. After a minute or two, when I 

requested the Prime Minister to kindly yield, 

the hon. Prime Minister had kindly agreed to 

yield. I requested the Prime Minister to let the 

House know Government's decision, as 

reported in the press, regarding calling of the 

Military. 

 

He was on his legs and he was on the point of 

giving the answer. At that point of time, the 

hon. Minister of Communications entered the 

House and somehow, I do not know why and 

how ....(Interruptions) 

 

PROF. VIJAY KUMAR 

MALHOTRA: You cannot go on like this. 

(Interruptions) 

 

THE   DEPUTY   CHAIRMAN:   Mr. 

Malhoti-a, please, sit down. 

 

PROF. VIJAY KUMAR 

MALHOTRA: The CPI(M) Members did not 

allow him to speak. (Interruptions) 
 
G$�-
$
2: �mह0�� ��, �1 ^MJ…(&���
	) 

Mr. Malhotra, 1 am sorry, you are not sitting 
in the Chair. The point of order is not 
addressed to the Treasury benches. The point 
of order is addressed to the Chair. I think, the 
Chair is quite competent to deal with it. If I 
feel that he is making a wrong point of order, 
I will deal with it. You should have trust in 
me. 

Secondly, I very clearly said that I saw the 

entire proceedings of what happened in \hc 

House and IJcnow the Chairman's ruling and 

what happened in the morning and how and 

why the House was adjourned. I would, like 

to say that on what happened in the morning, 

Mr. Gurudas Das Gupta Ji, I cannot give a 

ruling. 
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SHRI GURUDAS DAS GUPTA: Madam, 

I have not yet concluded. 

THE DEPUTY CHAIRMAN: Just one 

second. I am saying so because after the 

Chairman's ruling, no other ruling can be 

given. So, there is no point of order on what 

happened in the morning, because I will not 

comment anything on it. I will only say, now 

that we are starting afresh and the Minister is 

here, let her speak. 

SHRI GURUDAS DAS GUPTA: Madam, 

my point of order is like this. 
 

�� E
	 �)e�
	 �

ह��: …(&���
	) P����1� 

� br�� �ह �हB ��…(&���
	) 

G$�-
$
2: ����� 3� �M ��� �07�a �� �\/� 
ह1J…(&���
	) 

SHRI GURUDAS DAS GUPTA: My point 

of order is this. Since the matter remains 

inconclusive, ^since the Prime Minister could 

not or did not conclude his statement or 

submission on the matter raised, it is 

appropriate that not the Minister in charge of 

the Department, but the Hon. Prime Minister 

should come and make the position clear. It 

was an inconclusive statement of the Prime 

Minister. Madam, I want your ruling. It was 

an inconclusive statement of the hon. Prime 

Minister. Therefore, it is in the fitness of 

things that the hon. Prime Minister comes and 

makes his submission.  (Interruptions) 

THE DEPUTY CHAIRMAN: Just one 

thing, please. This is your submission. I 

cannot give a ruling on yoiir submission. Your 

request for the Prime Minister to come over to 

the House has been heard by me and by the 

Treasury benches. They can convey the 

sentiments of the House to the Prime Minister. 

(Interruptions) Just one second. This is how 

we have been functioning. Now, the Minister 

is here. Let her say what she wants to say by 

the time the Prime Minister comes. 

(Interruptions) 

SHRI S.R. BOMMAI (Karnataka): Madam, 

I am on a point of order. (Interruptions) 

 
4�. 
�*� �) �
� �Qह��
: �1\�, � 7Tह��� ���ह 

�0���  3��, � 7� *` �0���  3��J  and the Chair 

made a statement. 

,�� �ह �हB �0��� 3��� �0 �ह a0a� M�a� 
\��0u�  a
 ह1J…(&���
	) 

He said, in the democratic process, the 

Minister has to make a statement. 

���2� �)��
 >��
*: �1\�, ,�� �� ��l� 30 
 ��a �0��� 3� �0 �ह �� $5� ह0 ��M��J…(&���
	) 
�O हK��� 
� ��Q\ 
�
�  �9 हQ�, हK��� $�� �9 ह1, 
हK��� 
�� z� ह0 �9 ह1J 

>��-�� � �ह03��, �� PP( 
0 7�
���Q �* 

ह �ह� हO, �O हK��� $5� 
��
� �9 हQ�…(&���
	) 
,� �0 ��l� �0��� 3� �M…(&���
	) ,�� �� हK��� 
$5� 
��� �� 7�p&a�\ �हB हO �0 ,�� ��� ह1 
…(&���
	) हK��� $5� ह0 �9…(&���
	) 

The strike has been called off. ... 
(Interruptions)... 

The strike has been called off. ... 
(Interruptions)... 

THE DEPUTY CHAIRMAN: Please sit 
down. Please take your seats. Mr. Salim, please 
sit down. 
 
SHRIMATI SUSHMA SWARAJ: The strike 
has been called off. हK��� $5� ह0 �9 
…(&���
	) 

THE DEPUTY CHAIRMAN: Just one 

second. You should address the Chair, not her 

...(Interruptions)... I am not permitting you. I 

know that since morning you have been 

agitated. I am not going to comment whether it 

is right or wrong. But I would say that you are 

agitated. Now the Minister of Communications 

has brought some statement with her. 

Unfortunately, she was holding it upside down. 

... (Interruptions)... 
 
���2� �)��
 >��
*: �ह03��, �O �ह 
ह�� P�ह�� हQ� 
 
 …(&���
	) 

THE DEPUTY CHAIRMAN: She wants to 

make some statement. Let her make 

it...(Interruptions)... 
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 >��
*: हK��� $5� ह0 �9 
…(&���
	) 

The strike has been called off. 

PROF. VIJAY KUMAR 

MALHOTRA: Madam Deputy 

Chairman, you gave your ruling, but they are 

not listening to you. ... (Interruptions)... 

SHRI MD. SALIM: Madam, I am on a 

point of order. I would like to know whether 

the Secretariat has received any notice about 

the statement which the Minister of 

Communications is going to make in this 

House. There is a procedure for it.  

...(Interruptions)... 

 

THE DEPUTY CHAIRMAN: Let me tell 

the procedure...f/nrerrMprJon.jJ... I would 

like to remind the hon. Minister about the 

procedure. If you want to make a statement on 

something which has happened outside the 

House, you should have written to the hon. 

Chairman for his permission. 

...(Interruptions)... Just one second. I am just 

telling the procedure. You should have 

written to the hon. Chairman that you want to 

make a statement on the floor of the House 

and the Chairman will permit you. There is no 

problem because the Government has a right 

to come to the House at any time to make a 

statement. But for that there is a certain 

procedure. The Minister just can't get up and 

say, "I want to make a statement", because we 

have already some other business listed. 

When it was decided not to discuss the issue, 

some Members were agitated, and the hoft. 

Chairman had to adjourn the House. If the 

Minister wants to make a fresh statement in 

the House, she should write to the hon. 

Chairman that she wants to make a statement. 

Till such time, I will adjourn the House for 

half-an-hour. After getting permission from 

the hon. Chairman, you can come back and 

make the statement. In this House, there is a 

procedure. If a Minister makes a statement. 

Members have a right to seek clarifications on 

that. So, it should come in a proper order. So, 

I will adjourn the House for half-an-hour. 

The House then adiourned at twenty 
minutes past five of the clock. 

The House re-assembled at fifty minutes 
past five of the clock, the Deputy Chairman 
in the Chair. 

�� �ह�j�� � ��: �1\�, �� ह��� ����  3� 
��7�  � �&a� ��ह� 
0 ����� 
�   �M ��(3 
 
��J…(&���
	) 

}Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ : Â ¬ ¢ ̄  Ķˆ  śΉ  ŔΌ ¨ ¡øÁ ŁźΈ
øøøø Ķź΅  ¬ Ķſ Ńſ  śŻ·  ╒  śŷŷˆ ŗ΅ ķǾ Ķ¯ ↓ũγΈ ŔΏ ¢ Ń{ 

 
�� ��$
��� �)E*� ($[}�� (��
 ): ह� ��7� 

 � �&a� ��ह� 
0 ����� P�ह�� हO …(&���
	) 
G$�-
$
2: ,-� �� �1 ^M *ह �0� �ह� 
हO…(&���
	) 

SHRI MD. SALIM: Before the 

adjournment also, it was indicated that they 

would inform the Prime Minister. And we 

expect the Prime Minister to come. 

(Interruptions) 

SHRI NILOTPAL BASU: The whole issue 

is, the Prime Minister could not complete his 

speech. Madam. It is a matter of procedure.  

(Interruptions) 

SHRI JOHN F. FERNANDES: Madam, it 

is not a matter of the Ministry of 

Communications alone. The Defence 

Ministry is also involved. These are the two 

Ministries which are involved in the postal 

strike. (Interruptions) Because there were 

allegations in the morning, rightly, the Prime 

Minister made a statement. (Interruptions). 

As two Ministries are involved, I think it is 

appropriate for the Prime Minister to come 

and make a statement and settle the issue.  

(Interruptions) 

SHRI PRANAB MUKHERJEE (West 

Bengal): Madam, a situation has been created 

which should not have been there. Normally, 

in this House, we have listened  to the  Prime  

Minister,  to  the 

†[ ]Ttansilteration in Arabic Script 
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Leader of the House, or the Leader of the 

Opposition, 

without any interruption. When the House was 

adjourned in the morning, the Prime Minister 

was on his legs but he could not complete his 

speech. Graciously, he yielded to the request 

of Mr. Gurudas Das Gupta. But, after that, he 

could not complete his observations. It would 

be in the fitness of things if he comes and 

completes. Most respectfully, through you. 

Madam, I would like to submit to the Leader 

of the House, let the Prime Minister come and 

make his observations so that this impasse 

could be Qvercome. Madam, this is my 

submission to the Government through you. 
  

�-
 �0  	02
 (�� 
��1�� ({2): �3� �� ह��, 
�O ��7�  � �&a� ��ह� 
0 �0
� a 
��� 
� 

0 LL 
��� हQ�  
 *ह 
ह�� ह1J 

}  ̄  ŀŷųˆ Ê Ńˇ  ̄  ŀŷųˆ Ê Ńˇ  ̄  ŀŷųˆ Ê Ńˇ  ̄  ŀŷųˆ Ê Ńˇ
ĹёĹёĹёĹё�Â ŀˆ ĶŢźΉ�: ķǾ Ķ¯ ↓ũγΈ ŔΏ ¢ Ń ›ΈøÑŠǾ Ķ¯ ̄  ŀ¯

 Ä Ñ΅ Ã ŗΌ Ķƒ Ń΅ ňˇ ŗ΅ А  śΉ  Ń΅ ĺź΅ ŗ· ŗ΅ø›Ό Ã ĶŸ΅ Ç( 
 

 

I will try. In the meanwhile, let her make 

her statement. {Interruptions). 

SHRI H. HANUMANTHAPPA 

(Karnataka): The House cannot sit idle. It has 

to be adjourned. (Interruptions). 

 

THE DEPUTY CHAIRMAN: Before I 

adjourn the House, I would say this. The 

Minister wanted to make a statement. I told 

her that according to the procedure of the 

Rajya Sabha, she should write to the hon. 

Chairman for permission to make a statement 

because the Government could come and 

make a statement any time during the day 

when the House is in Session, but according 

to the procedure. The Minister for 

Communications, Sushmaji, has written to the 

Chairman and the Chairman has permitted her 

to ad^lress the House. While Mr. Sikander 

Bakht has gone to 

†[ ]Transilteradon in Arabic Script 

 

 

get the Prime Minister,  would you like her to 
make the statement? 

SHRI MD. SALIM: Let the Prime Minister 

come. 

PROF. VIJAY  KUMAR 

MALHOTRA:  Madam,  may I  make  a 

submission? 
���-��� ���� >�
� ��� ����, ���� M
 ��� ��� 
�� �M ���ह ��7�  � �&a� �0� �ह� ��, P����1� 
��ह� �� >� *` >�
0-��7�  � �&a� ��ह� 
�  
��� 
�  ��3 �� ��.�� �� ��B �0 >�
0 
ह�  
 
�� �0 �M…(&���
	) 
�� ,��� ��� 
 हMJ ���� ,��� ��� 
ह �� ह1, 
,� ��l� �0��� 3� �M…(&���
	)… ��7�  � �&a� 
��ह� �� �� >Tह0�� 
ह�  
 ��.�� ��, �� 
�0 �M—P����1� �� >�
0 >�� �� 3�$� �� � 3�$� 
ह0 ;� P����1� ��ह� �� >��� 
ह�  
 �� �0 �MJ 

SHRI KHAN GHUFRAN ZAHIDI (Uttar 

Pradesh): You have heard it. Wc have not 

heard it. 

 
4�. 
�*� �) �
� �Qह��
: ;� >Tह��� 
ह�  
 

���� br�� ह1  
  � �&a� �0��J 
>Tह��� 
ह�  
 ���� br�� ह1  
  � �&a� �0�� ;� 
>�
� br�� 
�  ��3 -� �0��� � 3��� How can 

we run the House like this? 
ह�  
 �� >Tह� 
�0��� 3� ;� >�
�  ��3 -� ��� �हB �ह� हO, � 
��
� ��� ��� �ह� हO, � P����1� ��ह� 
� ��� 
��� �ह� हOJ 

You can inquire this thing from the 

Chairman. 

�� ��हj�� � ��: P����1� ��ह� �� ��� 
ह� ह1 
>�
�  ���� �� �0.  *�� 
� ��� �mह0�� �� ��� 
�0����…(&���
	)… 

 

 }Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ:  śΉ  ķǾ Ķ¯ ‹Έ źǽ
 Ç Ńƒ ŗŸŵΈ ̄  ĶŶΟ  śΖ  Ä Ńũδ Ä Ń ›Έ  Í ̄  Ķſ  śųˆ ¢  ι  ĶŸ΅  Ķź΅
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4�. 
�*� �) �
� �Qह��
: P����1� ��ह� �� �QD 

�� �MJ 

They did not allow the Leader of the 

Opposition to speak? They did not allow 

anybody to speak. {Interruptions). 

G$�-
$
2: P����1� ��ह� 
� ��� �� ����� हOJ 
���� ��� �� ����� हOJ ��� M
 ��a���a 
� ��� ह1, 
>� �0�� 
0 >Tह��� �हB 3�$�J �� 
ह �ह� हOJ 
��
� ����)�� ह1  
 }�� ह��…(&���
	)… 
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0 �हB �0���  3��, \�. ���0ह� 
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0 �हB �0���  3��… 

G$�-
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2:  �&a� �mह0��, )���J 

�� 
�*� �) �
� �Qह��
: ��\� z� 3� 
,�0��L� ���0ह� r�ह �� 
0 �हB �0���  3��, 
��b3�� 3����)� �� 
0 �हB �0���  3�� ;�  
�� 

0 �हB �0���  3��J …(&���
	)… ,� ह�� �हB 
�0��� 3� �ह� हOJ…(&���
	)… 

�� ��हj�� � ��: �� P����1� ��ह� �� ��� 

� �� �MJ…(&���
	)… 

}Ŕźŵ  ̂ŀŶŧΈ Ê ŃˇŔźŵ  ̂ŀŶŧΈ Ê ŃˇŔźŵ  ̂ŀŶŧΈ Ê ŃˇŔźŵ  ̂ŀŶŧΈ Ê Ńˇ: ķǾ Ķ¯ ‹Έ źǽ ¤ ¡
øøø śŻΜź· Ń΅ ¥ Ķſ  śˆ�Ĺŵǿ ¢ ŀΈ�øøø 

 
4�. 
�*� �) �
� �Qह��
: >�
0 �हB �0��� 

 3��, ह�� �हB �0��� 3� �ह� हO…(&���
	)… 

THE DEPUTY CHAIRMAN: Mr. 

Malhotra, let us not bring the Chairman into 

any controvers,y. He presided over the House 

in the morning. Whatever you say, it is your 

perception. Whatever they say, it is their 

perception. Now, they feel that the Prime 

Mimsler should address them and Shri 

Sikander Bakht Ji has gone to get the Prime 

Minister. That is all. Why is there any 

controversery? {Interruptions). 

†[ ]Transilteration in Arabic Script 
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)Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ: Ñ΅ ĶΠΉ ŗŸ΅ ÑΎ » Ń¯ ›Έ
›Έ Â ŀˆ ³ ¢ Ћ Ä ŁźΏ ĶΉ ĶźųŷΎ Ä Ê Ńˇ  ╒  śΉ  ¡ 

 Â ¢ø ś₣  śŢųˆ Řųźˆ ŘŦ΅ ¤ ¡ śˆ  ķǾ Ķ¯ Ĺё ̄  ŀŷųˆ ŀůΦ
  ι ̄  Řųźˆ  śˆ  Ã Ä Ń  ̂Ä ¬  śΏ  Ķэ  ╒

øøø›Ό�Ĺŵǿ ¢ ŀΈ� ŚΌ ̄  ŗΌ Ĺÿ΄ ¬ ÑΎøøø
øøø ι�Ĺŵǿ ¢ ŀΈ�øøø{ 

SHRI M. VENKAIAH NAIDU. Madam, 

do they want a solution to the problem or do 

they want to stand on a false prestige? 

{Interruptions). Madam, She is a Minister 

(Interruptions).They do not want to hear the 

Minister. (Interruptions). 

�� 
*2013 4�
� (GJ� 4�07): �� 3�  ��a 

�   �M ह�>� M\��/\ 
� 3� �MJ 

G$�-
$
2: ��� ��7�  � �&a� � �ह� हO? 

�� 
��1�� ({2: ��7�  � �&a� �� � �ह� हOJ 
�O�� >�
0 ���  3�� ह1J 

}Ĺё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê Ńˇ�Â ŀ  ̂  ĶŢźΉ�: Ћ ↓ũγΈ ŔΏ ¢ Ń
ø ι  ĶΎ ¬  ĶŢſ ŗ΅ Â ¢  śΉ  ›Έø›Ό  ι ̄  ¡ 

THE DEPUTY CHAIRMAN: Would you 

run the House in vacuum? 

�� I��
� ��ह  E
�2 (�
*>^
	): �ह03��, 
�� ���� �ह03� 
0 ,��� ��� 
ह�� 
� ,*�� 
�हB 3� �ह� हO �0 3Q���  �� �� 
1 �� ह0��? �हB �ह 
�हB P����J �O P��� 
0 Mª�� 
� �ह� हQ�J �ह ��� 
��� हQ9? …(&���
	)… 
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�� ��हj�� � ��: �� �
 ���� ���� �� �हB 

��� ���  �
T3� �t� ��ह� �0����…(&���
	)… 

}Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ: Ћ Ê →ŷΈ Â ĶΊ ¬ Ń őƒ ķǼ
øøøø ╓ ›· ŗΦ ķǾ Ķ¯ Ĺё  ̄  ŀŷųˆ  Ķź΅  śƒ  ¡ ›ω{ 

 
�� 
��1�� ({2: ����, ���� …(&���
	)… 

}Â ŀˆ  ĶŢźΉ�Ĺё ̄  ŀŷųˆ Ê ŃˇĹё ̄  ŀŷųˆ Ê ŃˇĹё ̄  ŀŷųˆ Ê ŃˇĹё ̄  ŀŷųˆ Ê Ńˇ� : øŔźŵˆ
øŔźŵˆøø�Ĺŵǿ ¢ ŀΈ�øøø{ 

G$�-
$
2: ��\� z� 3� ह�>� �0� �ह� हOJ 
ह� �0� ��� ��� ��  
 *ह ��� 
ह �ह� हOJ �� 
�0 �MJ 

�� 
��1�� ({2: �ह03��, �O �0 $��� 7��� 

ह �ह� ��  
 �� �0�� 
� ह��� ���
� �O�� 
��7�  � �&a� ��ह� 
0 ���L  
��, *ह � �ह� 
हOJ  �� i�� 
�ह� 
�J…(&���
	)… 

}Â ŀˆ  ĶŢźΉ�Ĺё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê Ńˇ� ›Έ  Í ¬ ŗŸΈ
 ŔΏ ¢ Ń  śΉ  ›Έ Ń΅ Â ĶΈ ŔųǾ ĶΟ Ã ŗΆ ŗ· ¤ ¡ Ñ΅  Ķ₣ ĶΌ ̄  ÑŸ΅ Ķŷƒ ¢ ν Ķǿ ŗΨ
  ι  ĶΟ ŃΊ ¬ ¢ Ńø›Ό  ι ̄  ¡ Ç Äø Ķź΅ ´ ύƒ  ŗ΅ ķǾ Ķ¯  ↓ũγΈ

øøø ĶΟ�Ĺŵǿ ¢ ŀΈ�øøø( 

SHRI MD. SALIM: Madam, after listening 
to us, the Leader of the House took the 
trouble of getting the Prime Minister to this 
House. ह� >�
0 �O�� 3��� 
�   �M  ��0m�QL� 

� �ह� हO  
 �Q�� ह�>�  �
T3� �t� ��ह� 
� 
L�u ����� ह1J 

} ŕˇ ŗδ· Ä ŅΎ ̄   śŻ·  ╒  śŷ∆ ¬ Ňųŷź₣ ŗ΅ Â ¢ ŔΌ
  ĶΟ ķǾ Ķ¯ Ĺё  ̄  ŀŷų  ̂ ³Ô ĶΌ ¢ ̄   ŗΧ Ñ΅ ›Ό  ι ̄  Ń΅

ø ι ̄  ¢ ŅΆ Ńųˇ{  

†[ ]Transilteration in Arabic Script 
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��1�� ({2: ��Sह��� �O�� 
�  �� ��� -� 
7��� ���
� �� ह0�� ह1  
 
���� ��� ��� ह1J 

}Â ŀ  ̂ ĶŢźΉ�Ĺё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê Ńˇ�: Ňųŷź₣  ¢ ̄  ĶŸŶƒ
ø ι Ѓ ¡ ŃŮΫ ĹΈ Ķź΄ Ñ΅  ι  Ķƒ ŗΌ  śˆ  Ĺ΅ ¢ ŅΉ Зƒ ¢ Śⁿ Ñŵũŵˆ ĶΟ{ 
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2: �9 ���, ���� t��� ��  �
T3� �t� 
��ह� L� u�� 7� ���
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��� ��T3 
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L� u�� ह0��J �� ��� ��&�� 
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�1ह
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T3� �t� ��ह� -� 
�0 �� 
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 7� ��ह 
� �6
� �हB �M�� ह�>� 
��J 

4�. 
�*� �) �
� �Qह��
: �ह ��
� *�ह �� ह1J 

���2� �� 
 
�1ह
: �� �हB, ह���� *�ह �� �हBJ 
�ह ��� � 
ह�J …(&���
	)… 

�� ��हj�� � ��: ,��  \�� �  � �&a� ह0�� 
� 

0 LL �हB 
���, �6� �� ��ह�� 
��� हO �0 }�� 
ह���� 
-� �हB �13� ह0�� �ह�� ��J 

}Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ: А  śΉ  ŗΌ  ↓ũγΈ Ňγź ڈ ŃΆ ¢
›ω ňˇ ŗ΅ ¥ κ ĶǾ  śũ∆ ¢ ŗΨ ›Ό  śƒ  Ń΅ ≡Ό Ń  śˆ  ¨ ŗø śƒ  Ń΅ 

ø Ń Ã Ķϊ  śƒ  ŗΌ ›ω  ¢ ŀź Ś₧΅{ 
 
G$�-
$
2: 7� ह�>� �� 7� ��� �� -� �S�� 

PP( ह0 ���� ह1  
 ह�
0 ��� 
��� P� हMJ 
 

We can have a full-dty discussion on what we 
should do and what we should not do: Should we 
adjourn the House for lunch or should we into 
adjourn the House for lujKb, should we adjourn 
the  

�0 7��� ह� �ह� ह0 ���� ह1 �0 ह� �0� �0  ��� 
� � a L�� हOJ 
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Let her maRe a statement till the Prime 

Minister comes. {Interruptions). 
 
�� ��हj�� � ��: �1\�, ह����� ह0�� 
�  ��3 -� 

��S��/ �0� �ह� हOJ ��8� �-� �� 7��� �3&� �1 �̂  हO, 

09 ह����� �हB ह1, ���� ���� �� �M���, >�
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�� ह1J 

}Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ:  ╒  śΉ  ŗΌ ÑΈ ĶΠŷΊøÁ ŁźΈ
›Ό  ι ̄  À ŗΦ ³ ←ŶΈ Śⁿ ŀůΦ  śˆ  ŀˆ  śŷƒ ¢ ›Έ  Ķ₧ˆ ÑźǼ ¢ ̄ ø

  ╓ ›Ώ ¡ Ћ Ê →ŷΈ Â ĶΊ ¬ Ńø ι ›ω ÑΈ ĶΠŷΌ Ј ŗ΅ ø›Ό  śℓźſ
ø ι ĶŢųˆ ŗΌ ›Έ Â ŀˆ ³ ¢ Śⁿ ÑΎø ι  ĶΌ ̄  ŗΌ  ̄  ĶŮΰΉ ¢  ĶΟ Â ¢{ 

 

G$�-
$
2: ह����� �� 
 �M��J 

�� ��
�1��
� 
���: �1\� �� ,-� �0��� 
�   �M 

ह�, >�
0 �0��� 3� �MJ 

�� ��*� 
	q$� (�ह
�
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2: �हB, ,-� 
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 a)�'�  ह��J…(&���
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�\/ �� �हB �� �ह� ह1J 
3� $M M
  ��a b 
MJ �ह�� ह�>� �� ,��-,�� 
�
�� 
�  ���1)LT� ह0�� हO �7 \�0�0 �� ह0�� हO, 
c�Q� ह0�� हOJ ���� $�3 ह� 
ह�  
 �� �M �3&� 
�ह� हOJ ���� 7� ह�>� 
� ह��� �हB 3�$� 
हOJ…(&���
	)… 

�� ��*� 
	q$�: ** 

G$�-
$
2: �� �M, �ह�� ��S�� 7� ���� 
�  i�� 
����-����  3� ���� �� ��a� D0K
� �1̂ �  �ह�� ��, 
*ह -� 3�$� ह1J 7� �M �� i�� *��� 
� L�u ,3� 

� �M *ह �हB ह0 �ह� ह1J 7��� ����-���� P��� 
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ह1J >��� 
� D �
/  �हB ह1 ;� ,� �� >��� 
� D 
��� *�1�ह ��  DK 
M �� ��� �9 ह1J 

�� ��*� 
	q$�: ** 

G$�-
$
2: ह��, �� -� >��� L� �� हOJ 
…(&���
	)… 30-���  3� ह�i� P��� ह� �हB 
 3�� ���J ,-� -� ह�>� �� …(&���
	)… 

�� I��
� ��ह  �
�2: �ह�� ���� हO, >�
� 
 *-�� ह1…(&���
	)… ����  �*�3� ह1  
 >�
0 -� 
�S����Q*/
 ,��� ��� 
ह�� 
� ,*��  3�� ��MJ 
P�ह� ���� ���� 
�  ��3 3�…(&���
	)… ह��� -� 
���� ह1…(&���
	)… 

G$�-
$
2: 3� $M ��.�� ��, 7� ह�>� 
� 
�K� )���� �3&�� �ह� हOJ *� ह� �0�� 
0 D0K
� 
�0
 �-� �� P�� �9 हOJ �� �� �0� >�
� ����� 
��J *� �ह�� 7�� �1̂ �� �BJ �� -� +�0 �L� �� �ह�� 
����� हOJ >�
0 ��� ह1, >��� ��ह� ह1J �� ,-� 
�M ��
0 ���Q� �हB  
 �� �0 7�� �1̂ �  हO >�� 
�1^
�  
��� 3�$�� ��, �0 *ह ��ह� -� ह1 >���J  

�� 
��1�� ({2: >�
� ��ह ,����� �� �3� 
�9 �� 
� ��l� )���� ��Q � �� M���� ह0 ���J 

}Ĺё ̄  ŀŷųˆ Ê ŃˇĹё ̄  ŀŷųˆ Ê ŃˇĹё ̄  ŀŷųˆ Ê ŃˇĹё ̄  ŀŷųˆ Ê Ńˇ�Â ŀ  ̂  ĶŢźΉ�: ÑŴǼ А ³ ¢
 ¶ ¢ →˜ ¢ Ń Ōű· Ê ̄  Ķź  śŹΜΈ ŕųź· ЙΆ À ŀſ ›Έ ŕŶẀ ¢

øøøøø ĶźΆ ŗΌ{ 

G$�-
$
2: �� ;�  
��� a�7� �����? 
We cannot sit in a vacuum. I will adjourn 

the House till the Prime Minister comes. . . . 
(Interruptions). . . I can adjourn the Hosue till 
the Prime Minsiter comes. . . (Interruptions). . 

. I don't know when he will come. 
 
4�. 
�*� �) �
� �Qह��
: 7T*�����a �� �ह� 

L�b 
�0…(&���
	)… 

�� ��हj�� � ��:  �
T3� �t� �� �� �0 

ह� ह1 >� �� ,��� br�� 3� �MJ 

}Ŕźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê ŃˇŔźŵˆ ŀŶŧΈ Ê Ńˇ:  ĶŸ΅ ŗǼ  śΉ  Ћ Ĺё ̄  ŀŷųˆ
øøø  śŻΜΎ ¬ Œŷ· Ä ̄  З ¢ Ń ³ ¢  ι�Ĺŵǿ ¢ ŀΈ�øøø{ 
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4�. 
�*� �) �
� �Qह��
: 7T*�����a �� 

 \&
L� L�b 
� 3� �M…(&���
	)… 

THE DEPUTY CHAIRMAN: No; I think, 

it is too late for the discussion. Let us be very 

serious about it. We have enough laughter and 

jokes. 

�� E
	 �)e�
	 *

ह��: �1\�, ,� >� *` 
�
 
09 �7a� ��  ��� ��M �� �
 ह�i� 
�� �a � 
��J…(&���
	)… 

THE DEPUTY CHAIRMAN: We can't sit 

in a vacuum in the House. The House cannot 

sit without any business. So, we can wait in the 

Chamber. I will ! come back after ten minutes. 

We can adjourn the House for ten minutes, and 

we will wait for the Prime Minister. I adjourn 

the House for ten minutes. 

The   House   then   adjourned   at 

four minutes past six of the clock. 

The House reassembled at fourteen minutes 

past six of the clock. The Deputy Chairman in 

the chair. 
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2: M
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0  L
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� D 
ह�� P�ह 
�ह� ��J �� ��b3�� 3����)� �� 
�  
ह�� �� �1^ �M 
�� ;� ��
� ��� �Q�� �हB ह0 ��9 ��J �0 �� 

ह�� P�ह �ह� ��, *ह ����� P�ह�� हOJ 7��� >5��
 
ह1 �ह ह�i� ������� 
� -�.' ����� 
�   �MJ 
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ह1, >�
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�f� M
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� �ह ��� �O �Q�� �हB 

� ���� ��J �ह ��� �ह� ह1J 7�� ��P �� ��P�� ���� 
� �9J �O�� ��l�  
 >�
�  *-�� ह1 *ह >�
0 
�S-��� ;� �O�� >�
�   

 �M &��� D0K  3�� ��� 
 *ह ��~� 	&� � �� 
� � P� हO, *ह ��~� 	&� � ��  ��a �ह� हOJ *ह 
हK���  
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हK��� 
�   �M  
�� -� 
�/P��� 
� 
 *�a���7~�L� �हB ह0��J 

 

THE DEPUTY CHAIRMAN: Now all of 

you should thank the Rime Minister because 

he came here. Now Shrimati Sushma Swaraj. 

SHRI JOHN F. FERNANDES (GOA): 
Madam, is it a suo moto. statement? 

THE DEPUTY CHAIRMAN: It is not a 

suo motu statement. She is just informing the 

House about the latest position. There will be 

no clarifications. There is no need for 

clarification. 
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����` b� �� ह&��A�  
�� ��� *`c� ह1  ��
�  
��:�� �� �O �3� 
0 ,*�� 
���� P�ह�� हQ�J 
>Tह���  �$� ह1 —On 15.7.1998, the Joint 

Council of Action had a very fruitful 
discussion with the Chairman and members 
of the Postal Board. On 16.7.1998, the Joint 
Council of Action met the hon. Minister of 
Communications and she appealed to the 
unions to have full faith in her and assured    
sympathetic    and  peditious 


